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Board, Varanasi
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 385/2025
IN THE MATTER OF:

SIDDHARTH RAI APPLICANT

VERSUS
UTTAR PRADESH POLLUTION RESPONDENTS
CONTROL BOARD & ORS.

Progress Reportof R2and R 5

MOST RESPECTFULLY SHOWETH:

1. That the present report is being filed on behalf of ' R2andR5 .
namely the District Magistrate, Ghazipur, in compliance with the
directions passed by this Hon'ble Tribunal vide order dated
16.12.2025 in the presentv Original Application. The Hon'ble
Tribunal, while considering the grievance raised by the Applicant
regarding the alleged discharge of sewage through a proposed
drainage system into a pond situated at Arazi No. 409 in Village
Hariharpur, Block Manihari, District Ghazipur, directed the
answering Respondent to place on record the current status
regarding diversion of the drain and the action taken or proposed

for cleaning and rejuvenation of the pond, and further directed the
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State authorities to examine the feasibility of constructing a
decentralized sewage treatment facility for the wastewater flowing
in the drain.

2. That pursuant to the. aforesaid directions, the matter was
immediately taken up at the district level and reports were sought
from the concerned authorities including the Zila Panchayat
Ghazipur, Block Development Office Manihari and the Uttar Pradesh
Pollution Control Board. The relevant records were examined and a
field inspection was also conducted by the competent engineering
officials of Zila Panchayat Ghazipur in order to ascertain the present
status of the drainage work and to ensure that the pond situated at
Arazi No. 409 is adequately protected from any discharge of
untreated wastewater.

3. That it is respectfully submitted that the drain construction work
being undertaken in Village Hariharp.ur, Block Manihari, District
Ghazipur is being executed in accordance with the revised alignment
plan, which had earlier been finalized after considering the
objections raised by local residents and with the objective of
ensuring that the drain outlet does not discharge into the pond

situated at Arazi No. 409. The revised alignment ensures diversion
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of the wastewater away from the pond and towards the existing
drainage network situated on Gram Sabha land.

- That as per the latest inspection conducted by the engineering
officials of Zila Panchayat Ghazipur, the construction of the drain is
presently in progress and substantial work has already been
completed. The inspection report indicates that the total proposed
length of the drain is approximately 480 meters, out of which
approximately 295 meters of the drain has already been
constructed, while the remaining portion measuring about 185
meters is presently under execution. The construction work is being
carried out under the supervision of the competent engineering
authorities of Zila Panchayat Ghazipur and in accordance with the
revised alignment approved by the competent authorities.

. That it is further submitted that the revised drainage design also
provides for construction of silt chambers and filtration chambers,
which are intended to remove sediments and provide preliminary
filtration of wastewater before it is discharged into the downstream
drainage system. The said filtration mechanism is being developed
alongside the drainage work in order to ensure that the wastewater

undergoes basic treatment and does not cauyse environmental

contamination.
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6. That the site inspection was conducted by the engineering officials

of Zila Panchayat Ghazipur and a detailed site inspection report
along with photographic documentation of the construction
activities has been prepared confirming the status of the work being
carried out at the site. The said inspection report along with
the photographs evidencing the progress of the drainage

construction is annexed herewith as Annexure P/1.

. That in further compliance with the directions of this Hon’ble

Tribunal regarding assessment of the water quality of the pond
situated at Arazi No. 409 in Village Hariharpur, the Uttar Pradesh
Pollution Control Board through its Regional Laboratory at Varanasi
collected water samples from the pond on 12.02.2026 for laboratory
analysis. The samples were analyzed in accordance with the

standard testing protocols prescribed under the APHA methodology

for surface water analysis.

. That the laboratory analysis report issued by the Regional

Laboratory, Uttar Pradesh Pollution Control Board, Varanasi dated
24.02.2026 indicates the present water quality status of the pond.
As per the said report, the pH level of the water sample was
recorded as 7.85, Dissolved Oxygen as 7.9 mg/l, Biochemical

Oxygen Demand (BOD) as 2.4 mg/l and Chemical Oxygen Demand
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(COD) as 8.8 mg/l. The analysis further recorded Total Coliform
levels at 400 MPN/100 ml and Fecal Coliform levels at 170 MPN/100
ml. The water quality report further indicates that the designated
best use of the water body falls under the category of “Outdoor
éathing (Organised)” and the corresponding class of water is
classified as “Class B”. Hence, the water quality analysis reflects
positive environmental indicators regarding the present condition of
the pond water. A true copy of the Water Quality Test Report
issued by the Regional Laboratory, Uttar Pradesh Pollution

Control Board, Varanasi is annexed herewith as Annexure

P/2.

_That based on the inspection reports the concerned authorities have

been directed to undertake appropriate measures to ensure that no
untreated wastewater is discharged into the said water body.

That necessary steps for obtaining the requisite administrative and
financial approvals are presently underway. The answering
respondents respectfully undertake that the revised work, including
the drainage alignment and associated environmental management
measures, shall be executed strictly in accordance with law and in
conformity with the guidelines and directions issued by the

Government of Uttar Pradesh and other competent authorities
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That the Gram Panchayat and other concerned
authorities have also been instructed to ensure that
ho solid waste or domestic waste water is disposed of
in the pond and that necessary awareness is .created
among the local residents regarding the importance of
protecting and preserving the water body. Periodic
monitoring of the water quality of the pond shall also be
undertaken in coordination with the Uttar Pradesh
pollution control board so as to ensure that the

ecological health of the pond is maintained.

That in compliance with the further direction of this
Hon’ble Tribunal regarding considering of the feasibility
of the establishing a DSTP for treating the sewage
flowing in drain, a four member committee has been
formed by The district administration dated 02.01.2026.
The feasibility  assessment is  presently  under

consideration and the outcome shall be placed before

this Hon’ble Tribunal in the subsequent report.

That it is respectfully submitted that the . District
Administration remains fully committed to ensuring
protection of the pond and preventing any

environmental degradation in the area. The drainage
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alignment has been revised so as to avoid discharge into the pond
and the construction work is being carried out accordingly. The
water quality analysis has also been conducted and further
measures for environmental management and pond rejuvenation
are being undertaken.

That the answering Respondent respectfully submits that the
directions of this Hon'ble Tribunal dated 16.12.2025 are being
complied with in letter and spirit and all necessary steps are being
taken by the district administration to ensure environmental
protection and proper management of the drainage system in the

area.

[ by
District Magistrate
Ghazipur
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.. 385/2025

IN THE MATTER OF:

SIDDHARTH RAI ...APPLICANT
VERSUS
STATE OF UTTAR PRADESH AND & ...RESPONDENTS
ORS.
AFFIDAVIT

I Avinash Kumar, aged about 42 years S/o Ramiji lal presently posted as
District Magistrate ,Gazipur, Uttar Pradesh, having an office at Gazipur,

Uttar Pradesh.
1. That I am posted as stated above and well conversant with the facts
of the present case and as such competent to swear this affidavit

before this Tribunal.

2. That the accompanying reply has been drafted by our counsel upon
my instructions. | |

N _BZ’;Tfﬁéf‘bt”r?é\{ontents of the accompanying reply are true and correct,

GH/*-7é-’r’1"&Rfh’ep')l(nowledge has been derived from official records and

BSOS

;,,nothjng material has been concealed therefrom.

=

-
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DEPONENT
VERIFICATION A
4l
Verified on solemn affirmation at Gazipur on this  \O day of

Mancly

.......... 2026 that the contents of the foregoing affidavit are true and

correct to the best of my knowledge and no part of it is false and nothing
material has been concealed therefrom.

DEPONENT

P

NOTA RY

GHAZIPUR {(U.P.)
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- [ B
Latitude: 25.617649
Longitude: 83.480985
[Elevation: 77.19£23.1 m
‘Accuracy: 13.46 "

TTime: 06-03-2026 13:36 .,
Note: Gram Sabha hariharpigs

Latitude: 25.617665

__.d:o::a 83.481037
Al 8145.7

_moo cy:11:53m

06-03-2026:13:18 ek
Gram Sabha hariharpfif)

Latitude: 25.617625
Longitude: 83.480933
Elevation: 69.75£9.44 m
Accuracy; 7.217 m

Time: 06-03-2026 13:57
Note: Gram Sabha hariharp§

Latitude: 25.617823

Longitude: 83.480049
Elevation: 69.4242.5 m
Accuracy; 4.815 m

Time; 06-03-2026 1216

Note: Gram Sabha hariharpur §
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THE GAZETTE OF INDIA : EXTRAORDINARY [Part IT=S¢c 301)]|

93.

Primary Water Quality Criterin for Bathing Waters,

In a water body or it part, water is subjeoted to several types of uses. Depending
on the types of uses and aotivities, water quality criteria have been specified to
determine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
tormed as "Designated Best Use" in that stretch of water body. Based on this,
water quality requirements have been specified for different uses in terms of
primary water quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

Table 1;

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE
1. Focal Coliform 500 (desirable) To ensure low sewage contamunation.
MPN/100 ml: 2500 (Maxdimum Fecal coliform and fecal streptococcr are
Permissible) considered as they reflect the bacterial
pathogenicity.

2. Fecal Streptococci 100 (desirable) The desirable and permussible limits are
MPN/100 ml: 500 (Maxirum suggested to allow for fluctuanon in
Permissible) environmental conditions such as
seasonal change, changes in flow

conditions etc. )
2,pH: Belween 6.5 -8.5 The range provides protection to the skin

and delicate organs like eyes, nose, ears
elc. which are direcily exposed during
outdoor bathing.
3. Dissolved Oxygen: 5 mg/l or more The imnimum dissolved oxygen
. concentration of 5 mgl ensurcs
reasonable  freedom  from  oxygen
consuming organic pollunon
immediately  upstream  which 1s
necessary for preventing production of
anaerobic gases (obnoxious gases ) from

sediment.
4, Biochemical Oxygen 3 mg/l or less The Biochemical Oxygen Demand of 3

dermand 3 day,27°C: mg/l or less of the water ensurcs
.t ' reasonable freedom from oxygen
demanding pollutanls and prevent

* El’OﬂUCliOII of obnoxious gBSCS";
é W f <
: S
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Water Quality Criteria

Designated-Best-Use

Class of water

Criteria

Drinking Water Source without conventional
treatment but afier disinfection

A

Total Coliforms Orpanism MPN/100m! shall be 50 or less
pil between 6.5 and 8.5

Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand 5 days 20 °C 2my/l or less

Qutdoor bathing (Organised)

Total Coliforms Organism MPN/100ml shal

1 be 500 or less pH

between 6.5 and 8.5 Dissolved Oxygen 5Smg/l or more
Iiochcmical Oxygen Demand S days 20 °C 3Img/l or lcss

Drinking water source afier conventional
treatment and disinfection

Total coliforms Organism MPN/100mI shall be 5000 or less
pH beiween 610 9 Dissolved Oxygen 4mg/l or more
Biochcmical Oxygen Demand 5 days 20 °C 3mg/l or less

Propagation of Wild life and Fisheries

pH between 6.5 to 8.5 Dissolved Oxypen 4my/1 or more
Free Ammonia (os N) 1.2 mg/l or less

Irrigation, Industrial Cooling,Controlled Waste
disposal

pH between 6.0 10 8.5
Electrical Conductivity at 25 °C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/1

Source: wéu\\gsc.oﬁodbmo.wc\.énmﬁuamﬁ%\

e

ﬁ

71

%
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REGIONAL LABORATORY VARANASI

Avas Vikas OMece cnm-commerelnl Complex Jawahar Nagar,

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Rof 1n0-35002411/Varannsi/2026

1- Samplo Location: Hariharpur Pond

2. District: Ghazipur

3- Address: Hariharpur

4- Sample Source: Pond

5. Type of sample : Surfaco Water

¢- Sample Collected By : Atul Thenua, JB
7. Odour : None

8- Quantity and Packing : 2Lt Plastic jaricane, DO and MPN Bottle
9- Date of Sample Collection : 12/02/2026

10- Analysis Indented by : RO Varanasi

11- Date of sample receipt in Lab : 12/02/2026
12- Period of Analysis : From : 12/02/2026, To: 16/02/2026
13- ULR Number: - '

14- Sampling Plan/Ref. No. : -

15- Sampling Method Ref. : APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42-

UTTAR PRADESH POLLUTION CONTROL, BOARD
Bhelopor, Varanasi

Date:24/02/2026

52, Collection & Preservation of Samples.

]

S.N. Parameter Unit Results | Detection Range |
1 | pH,at25 °C APHA24th Ed.4500-B: 2023 - 785 | 0212 ]
2 Turbidity, APHA24th Ed 21308 N.T.U . 8 1-500NTU___|
3 Colour, APHA 24th Ed. 2120B: 2023 Hazen 10 .5-102(&@‘
4 Conductivity, APHA 24th Ed. 2510B :2023 pS/cm 265 O.I-ILOMCE_
5 Dissolved Solids, APHA 24th Ed 2540 C ‘mg/l 138 5.0 -10000 mg/1

Total Dissolved Solids dried at 180 °C 2023
6 | Hardness, APHA 24th Ed 2340 CEDTA mg/] 142 10.0 -5000 mg/
. Titrimetric Method 2023
7 Chloride, APHA24th Ed 4500-Cl- B: 2023 mg/l 23.48 3.0 - 500 mg/l
8 Alkalinity, APHA 24th Ed. 2320:2023 mg/l 92 20-5000 mg/1
9 |Total Coliform, APHA 9221 B 24th Bd. : 2023 MPN/100 ml 400 <1.8 W‘I;L/‘llgo ml &
al
10 |Fecal Coliform, APHA 9221 E 24th Ed. : 2023 MPN/100 ml 170 <1.8 MPgI/lgO ml &
abov
11 | BOD, 3 days at27 °C IS 3025 (Part 44): 1993 mg/l - 24 1.0 -1000 mg/l
12 | COD, APHA 24th Ed. 5220 B Open Reflux mg/l 8.8 4.0-1000 mg!
Method 2023
13 | D.0., APHA 23th Ed. 2500-0B JodometFio | g/l 7.9 0.2-12.0 @y
Method 2023
*Non-NABL Perameters.

Noto: | Tuo results ia tho Tost Report rolato oaly fo tho items tosied: 2. Tho roport shall oot bo reproduced-oxcept

recaived i Lab,

Remark:* - NA

n full, without the writton permlssioa of laborutory. 3, Tho test repont pertains to the samplo as

Page 1 of 3
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Analysed by
[Mohini Singh(JRF), Adii
Jaiswal(JRF)]
; d
e ROHIT ot s
Date: 20260224 GH Date: 20260224
KUMAR 35 1SBY SINGH, 13322440530
Sushil Kumat (4 Regional Officer
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Wator Quality Criteris
Designatod-Bost-Uso Clage of walor Criforhr
5 4.8 i $ A Tot CoFforts Organfsw MPN/TO0MI shall b3 50 or fess
Drinking Water Sourco without converttional S benween 6.5 and 8.5

trontmont but aftor disinfeotion

Dissolved Oxygen 6mg/l or Mo
Bioehemieal Oxygen Demand 5 days 20 °C 2mp/l or fess

Outdoor bathing (Organised)

Total Cofiforms Orgamism MPN/100m] shull be 500 or ess pH
between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
BiochcivichT OXygen Demand 5 days 20 °C Tnig/} or [4s

Drinking watcr sourco afior convorttional
trontmom ond disinfoction

Total colifonms Organisny MPN/100ml shall be 5000 or [eas
pH between 6 fo 9 Dissolved Oxygen 4mg/l or more
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or less

Propogation of Wild lifc and Fisheries

pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (o5 N) 1.2 mgfl or less

Iurigotion, Industriel Cooling,Controlled Waslo
disposal

Hbetween 600085 . .
Tlectioal Cb’ndu‘c'gvx'ty 3t 25 °C micro ffiog/éi Wax.2250
Sodrum absorption Ratio Max. 26

“BoropMox.2mgl

Source: hittp://www.cpeb.nic.in/wqstanderds/

Page 3 of 3

22

G Scanned with OKEN Scanner



